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ALLOCATION OF TIME FOR DIS-
POSAL, OF GOVERNMENT LEGIS-
LATIVE BUSINESS

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA). Beifore I call the
next speaker, I have to make an an-
nouncement,

I have to inform Members that the
Busmess Advisory Commitiee, at 1its
meeting held today, the 3rd January
1991, alotted time for Government
legislative business as follows —

Business Time Allotted

1 Consideration and passing
of the followmg %11l afirr
thece are passed by the Lck
Sabha

(a) Th" public Liability In- 1hr
surance Bill, 1990
(b) Tn~ jute Manufacturss 2 hrs

D v ! pnrnt Council
(Amendment) Bill, 1990

CALLING ATTENTION TO A MAT-

TER OF URGENT PUBLIC IMPOR-

TANCE—COMMUNAL SITUATION
IN THE COUNTRY—(contd)

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Yes, Mr. Rafique
Alam.
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SAIKIA): Please conclude. You already
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+[ ] Traosliteration in Arabic Script,
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NAGESH SAIKIA):
Yoy already have taken mucr time,
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SHRI JAGESH DESAI: I would like to
pomnt out one thing He said that two wele
stabbed and that news was on the TV, If
it is so, then from which source they got
the information? Has any enquiry been
made about i1t? Any action has been taken
about the persons responsible? It  ‘as
to be done,

THE VICE-CHAIRMAN (DR, NAGEN
SAIKIA) I think, the Minister will take
note of it.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING  (SHRI SUBODH
KANT SAHAY), We will,

THE VICE-CHAIRMAN (DR NAGEN
SAIKIA): Now  Kumari Alia, Please
complete within two minutes.
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THE VICE-CHAIRMAN (DR,
NAGEN SAIKIA): Please conclude
otherwise I will call the next speaker.
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THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): No, please con-
rlude.
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_THE  VICE-CHAIRMAN .(DR.

NAGEN SAIKIA): Please conclude
otherwise T will call the next speaker
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FET 9N | WYY 4G ﬁ:m
va¥ Falr agoaga w=qamg |
THE  VICE-CHAIRMAN (DR

NAGEN SAIKIA): Dr. Vijayg Mohan
Reddy. Please be brief,

DR  VIJAYA' MOHAN, REDDY"
Mr Vice-Chaurman, Sy, I am ex-
tremely thankful o you for giving me
this opportumty

The communal viclence 1n the coun-
tty has filled us with sorrow The
ocearience of communal nots i almost
all the States and the speed with wiich
they spread has made the people
worry about ihe future of the
country s umity, The country's future
has become a big question mark before
every countryman

The law and order machinery has
completely failled in almost all the
States This has to Le properly under-
stood by the Home Minsiry The pro-
posal of setting up azn anti-riot force,

~which has been postulated, should
e gmmediately implemented,

I want to caution the Government
about the new philosophy, the new
ideology, which is being propagated
by peoble who had never taken part
in the freedom movement There is
the talk of Hindutva, Hindu Rashtra,
pseduo-secularism, etc,  This 15 nothing
but an attempt st creating an ideo-
logical wedge by  certan fories  who
had never taken part in the freedom

— struggle, We should all counter it.
In the first War of Independence in
1857, Hindus and Mushms in their
tens of thousands shed their blood in
their fight against the Britishers All
classes of people, all categories of
people, sepoys, peasants,  everybody
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shed therr blood. Funally, all the
people umtej under the leadership - of

Bahadur Shah Zafar to fight the Bri-
tishers. Where wag communalism
then? ™d we hear of communal riots
before the advent of the British in- our
country? There was no communal
violence then. Oudh was the “centre
_of gevolution of  Northern India. In
Ayodhya, Hindu and Musliin patrivts
were hanged by 5 treec and ths“tree
was uprooted by the Britishers - be-
cause that iree was being worshipped
by _Hindus and Muslims. - The: Bri-
tishers brought in the ‘divider-and
rule’ policy becauser as long as the
“Hindus and  Muslims: - remained
united, there was-=na ehence for
them 10 rule the country, Thig was
their philosophy, It was this re-
act.onary philosophy which made the
people fight 1n 1905 io keep Bengal
umted For the unity of Bengal
peaple shed their blood. Similarly, in
al] the struggles counnected with the
freedom movement, Hindus and Mus-
lims shed their blood It wag this
reacfionary philogophy propagated by
the Britishers which led to the divi-
sion of the country and it is the same
kind of reactionary ideology today
which wants to thwart the develop-
ment of the country, the reactionary
ideology represented by vesteg inter-
ests in the country Those people
have never taken part in the freedom
struggle Has RSS taken part, has
Hindu Mahasabhg taken part, has the
Muslim League {aken part® Never.
They were acting for the British This
has to be understood clearly by, our
countrymen, We will have to defeat
this ideology., For this a consi¥tent

struggle is necessary. Every wil-
lage disfrict and State must have
its own peace committees People

must come forwarg and the Govern-
ment must encourage them to fight
those disruptive elements Now, there
1y awareness among arhisfs, journalists,
intellectuals and others. Everyone in
this country 1s coming forward. This
opportumty should be taken by the
Government to see that these com-
munal forces are not allowed to raise
their heads. They are the danger for
this counfry. That 15 why I tequest
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the  han,  Home Minister and  the
Mumstry to think that the country’s
future )s at stake and they will have
to get, act quickly lLike Shn Vallabh-
bhar Patel who banned the RSS Will
this Government have those gutts?
Yes, we have to take gction against
those .communalists with firmness, I
appeal to the Home Minister to take
action on all these matters

About the Mandir and Mas)id issue,
there must be understanding bet-
ween the Hindus and the Muslims.
I there is no agreement, the High
Courf decision must be final, We are
a countiry governed by law and the

Comiuna:  situction
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Constitution Nobody can go aganst
e.ther the law or the Consfitutiop of
the country. Thank you

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA) Hon, Members, the
discussion on communal sitution is
over and the Prime Minister will reply
to 1t tomorrow after the Question
Hour. Now the House stands adjourn-
ed fill 1100 am tomorrow

The House then adjourned
at thirteen minutes past seven
of the clock till eleven of the
clock on Friday, the 4th Janu-
ary, 1961,
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